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New DelLi., this 19th day of February,. 1999-

HON'BLE MR. JUSTICE V- .RAJAGOPALA REDDY„VICE CMAIRMAN(J)
HON'BLE MR. K. MUTMUKUMAR„MEMBER(A)

A-K. ShariTra

S/o Shri 0-P.. Sharma
r'/o 313/61- H, . Anand Nagar
Inder LoK

N't;': W Delhi »
Applicant

cats; Shri D-. S. Chaudhary

versus

1- Union of India
through the
Ministry of

Sec reta ry

Defence

Dalhousi RoadD-N-Q- P-0-

S O U t h B1 o c k

N <;5 w D e 1 h i ■" 110 011 »

The Joint Secretary (Admn.) a
Chief Administrative Officer
Ministry of Defence
C-II Mutments,, DMQ P-0-
D a I h o u s i R C' a d
N e w D e 1 h i ■" 110 011 -

Director
Joint Cipher Bureau
M1n1st ry of Defence
Govern men t of India.
D■■■ 1 Block, Sena Bhawan
DMQ P-O- Dalhousi Road
New Del hi ■•■110 Oil. Pyespon den ts

.  ORDER (ORAL)

h'ON'BLE MR. JUSTICE v.. RAJAGOPALA RE0DY,VC(J)

The app.Iicant ..seeks a direction frc'm this

Tribunal to direct the respondents to convene D,.P.C.

forthwith to fill up the vacant post c-f Senior Reprographic

Officer Grade^'II.. It is stated that the post fell vacant

on 24-9.1998. The applicant, in C'Ur viev\', has no right for



-2-

s w 6 ni i n 9 'f i ]. 11 Ti 9

jD p o i n t rii 'S n 't 1

up of post. c o n s i d o r a t i o t'l

1 i s a t. t'. i'i 6; d i s c r e 11 o n o 1" t h 6 r* 6; s p o n o e n t s c o

fill up the post, ^he post fell vacant only on 24„'?'.199o,.

Since the appointment has to be made by the the UPt.S„C „ i s

will taKe some time to fill up the poet. 6? 0̂^

2„ In the circumstances,, we find no merit in thi

u. A. and the s>aiTie i s, o i.sm i stt.cim at 111e t:). rn i ■;;>o i on o cix a «

-\ e-:;

(K.. Milt hi! kurnar)
. Member (A,.'
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